105 Coking Coal Mines BHADRA 13, 1895 (SAKA)

(Nationalisation) Amri. Bill

done within a short time, but that has
not been dome yet. So, the minister
should look into the matter and see that
these bureaucrats do not spoil the atmos-
phere by refusing their due increments and
other benefits, creating chaos thereby.
That should be looked into so that the
workers may also get enthused to produce
more after the nationalisation of the coal
industry.

16.00 hrs.

SHRI P. M. MEHTA: Sir, nationalisa-
tion is not an end in itself it is only a
means, an instrument, for the social good.
I hope the Government would not use this
instrument only for political popularity
and with an eye on the elections. After
nationalisation we find, especially in my
part of the country, that there is an acute
shortage of coal. In my own home town
workers in many industries are laid off for
shortage of coal. The price of coal is
also going up because of shortage of coal.
The first thing that requires the attention
of the Ministry is adequate supply of coal.

It is a matter of regret that immediate-
ly after nationalisation 5,000 workers of
Bihar coalmines were retrenched for no
fault of theirs. Either they must be
taken in the very same mines or they must
be provided alternative employment,

Then you would be surprised to know
that a social security scheme like pension
has been stopped in some of the mines
after the nationalisation of coalmines. In
spite of the repeated demands of the
workers for the continuance of the pen-
sion scheme, the management has turned
a deaf ear to their requests for pension
even after putting in a service of 30 or
35 years. This must be rectified by the
management. Tt is a matter of shame for
the Government that after nationalisation
they have stopped a benefit which the
workers were enjoying prior to nationali-
sation,

The hon. Minister has said that there
is a proposal under consideration for
transport of coal by sea. If coal is trans-
ported by sea to the port towns, it will
solve the problem of shortage of coal to
some extent. But since the transport cost

-
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by sea is higher than that by land, the
industry will not be able to afford it un-
less some subsidy is given for transport
of coal by sea. [ hope the Minister will
consider this point.

SHRI T. A. PAI: Sir, I have already
answered most of the points that were
raised in the subsequent debate. I know
in Gujarat there has been shortage. As
pointed out by hon. Members, most of our
problems of transport would be solved
only by having a total approach to the
transport problem. I know that railway
transport is cheaper because it is subsidis-
ed. We shall try to see that a system of
transport rates is worked out which is
fair to all. I have already pointed out
that the needs of the power plants, the
steel plants and the industries, both large
and small, will be given priorities. So
far in the matter of brick-burning coal
and the soft coke required by the majority
of the people the consumer has not beer
given enough importance. Recently in a
conference with the railways we  have
come to the conclusion that this must be
given some priority.

I never said that the coal prices are
fair. I never commented on the prices.
I only pointed out that I am aware that
the prices are high in the market and it
will be our endeavour to see that we
take steps as soon as we can tg have
dumps built up, and sufficient stocks, so
that we might be able to maintain prices
and see that consumers are able to get it
at reasonable prices.

MR. DEPUTY-SPEAKER: The ques-

tion 1is:
“That the Bill be passed.”

The motion was adopted.

—_——

16.06 hrs.

MOTION RE: APPROACH TO THE
FIFTH PLAN—contd.

MR. DEPUTY-SPEAKER: Now, we
take up further consideration of the motion
to consider the ‘Approach to the Fifth
Plan’.
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[Mr. Deputy-Speaker]

Before I call Mr. Bhagwat Jha Azad
who was on his legs on the last occasion,
I do not know how the House propose to
deal with this. We have less than 2
bours today. Tomorrow is the last day.
I am sure, many Members have many
things pressing on their minds. However
much they try to unburden themselves, the
official list from the Congress party
contains 62 names without the Opposi-
tion and I really do not know what to do.
Anyway, we shall proceed with it.

Shri Bhagwat Jba Azad to contnoe his
speech.

SHR1L BHAGWAT JHA AZAD (Bba-
galpur:: Mr. Deputy-Speaker, Sir, for
three days being on my legs, 1 started
wondering whether Mr Dharia and Mr.
Raghu Ramaiah are serious about plan-
ning. | was criticising in my opening
speech that the people have been pro-
posing to have a Plan holiday. But hers,
we find, after being decided by the House
that it shall devote three days on the
Plan, we are now at a place where we
fina that all other items of buwuness are
being got into and the Plan beng rele-
gated to the back side. I hope, this is
pot in the mind of Mr. Dhar and Mr

THE MINISTER OF PLANNING
(SHRI D. P. DHAR): I fully share the
hon. Members anxiety as well as his
complaint.

SHRI BHAGWAT JHA AZAD 1 am
happv that Mr. Dhar, like his pronounce-
ments in the Approach Paper, 13 making
one more pronouncement and I hope he
means what he says

I welcome this Plan, as T said the other
day, #s a good economic document in
objectively  becuuse it spols Soth an is-
land of affluence and an ocean of
poverty. It says that 50 per cent of the
population, nearly 22 crores, in this
country shall have 50 per cent of their
consumption raised during the course of
the Plan. That means, they will have
more food, good housing, adequate
clothes and other things It is stated that
this will be achieved by deducting § per
cent of consumption of the upper strata,
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of 30 per cent of the population. ft shali
be a miracle for Mr. Dhar to see how he
would like to achieve this. 1 welcome this
that there must be a cut of 5§ per cent,
rather more, in the consumption and ex-
penditure of the affluent society which is
like a small island of prosperity in the
vagt ocean of poverty in this country.
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I am happy to find that it is stated that
growth will also go with social justice
Up till now, I would say, in the three
Plans and upto the Fourth Plan, never
before poverty was attacked directly, In
the First Plan, we had a strong founda-
tion, supposed to be so; in the Second
Plan, we had a wide-based; with socialist
pattcin of society; in the Third Plan, we
had been frustrated by two wars and in
the Fourth Plan which is only a4 few
months to go, we are lagging behind all
the targets.

I think, for the first time it is being
said that social justice and growth will
gc together. This myth, that if we have
growth in this country, allow everything
to go private, let there be private sector
and everything will take cars itself over
whelmingly, that only the Plan be plan-
ning the planning sector, I now being
exploded 1 hope, there will be growth
and social justice going tozether.

T am happy to find that -his Plan empha-
sizes two important points, employment
and basic needs These two things will
be given special emphasis n tne Plan
The first point is about basic nuedr five
basic necds, that is. adequate food. ade-
quate clothes, pood housing. t.ducation
and medical facility I hope, these basic
needs of the people will be ta\en care of
in this Plan.

16.10 brs.
[Surt K N. Tiwary n the Chuir)

The second point on which emphans
has bcen put 18 about employment We
sbell see in due course what they do in
the course of the Plan. § welc 'me this
Plan much more for the candid anad
forthright statement of Mr. Dhar that
“the Fifth Plan has evolved a decisive
bieak-through with the present and pre-
valent values”,
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I underline ‘social walue’. *“It is
to generate a new cthie.,” 1  under-
line ‘new ethic’. Will Mr. Dhar be
abl to find out or codify ‘a new
ethic, an ethic of discipline of equaality,

of dedication?’ I hope, this new ethic will
bc evolved by the Planning Commission,
by the Government and by Mr. Dhar.

He is saying that the journey tbrough
the Fifth Plan is difficait and arduous,
Wwe are not on a picnic. 1 am happy, I
agree with him, that we are not on a
picnic. So far we have had many picnics
in the Plans, we have had many forced
Plan holidys; I hope here will be no
Plan holiday, there will be no more
picnic, as the Minister says, and we
shall have 3 real and forthright, imple-
mentation of the Plan.

Now it is to be seen whether we have
get the achievements in order to justify
all these pronouncements and hopes of the
Minister. We know the achievements. 1
would not say that they are m=an achieve-
ments. This country, which Lad hardly
anything when it started, has gone a long
way to have a diversified ecconony in
agriculture and industry, to have a good
base in transport, in irrigation and power.
But my question is—and ! rush to that
question—whether they are adequate,
whether they are in commensurate with
the financial targets. I am sure, and I
underline this, that in this country we
had a bureaucracy, an administration
which only knew how to fulfil the finan-
cial targets of the Plan, that is to spend
as much as was provided in the Plan and
in the march, loot everr year. Never
was it seen that the physical targets were
ir commensurate with the fimancial tar-
gets.

Only seven months are there tc go for
the Fourth Plan to be over, and what
dc we find? We find that there s a great
difference between preaching and  per-
formance, we find a great diiferenze be-
tween precept and practice. 'What do
we find in respect of growth? Compared
to what had been promised, we have got
only 1.6 per cent growth in the vyear
1971—in 1972-73 1 hope it will not go
beyond zero—whereas a small country
like Pakistan claims to have achieved 6.5
per cent growth in the last year. They
alse had a war. We had a winning war
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ana they had a losing war. The question
15, why has this happened. Tt 1s because
there has been distortion in policy and the
implementation has been slow. The distor-
tion is very much there.
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For any Plan to go on the road of
success, what is important is that price
line must be held to that point from
where we start our investment aid pro-
duction. And what do we find here? Mr.
Dhar has very rightly said that “inflation
is inconsistent  with the objectives and
strategy of the Fifth Plan.” I  whole-
heartedly support him. The Filth Plan
cannot be allowed to go as the other
four Plans had been allowed to go. When
inflation invades the land, as he says:

“..it tends to accentuate inequality,
discourages exports, induces avoidable
imports and pushes the resources into
socially unwanted areas.”

The whole statement of the Minister is
correct. The question 1is, how shall we
see that this inflation, the monster, will
be stopped from eloping thz rider, the
Plar and the Planning Minister. See our
performance. In April and May this year,
in only two months, we had drawn from
thec Reserve Bank Rs. 523 crores. On the
onc side there is the Planning Minister’s
statement which is forthright, straight-
forward, which is wvery correct—every
word of it. But on the other side, in two
months, we have dawn from the Reserve
Bank Rs. 523 crores. From April last
year to April this vyear, the commercial
banks advanced Rs. 900 crores. And what
di¢ we get?

The Plapning Commission expects that
with  the expansion of money, there
should be expansion of production and
economy. I agree. Everybody agrees.
But, actually, what do we find? We find
that after drawing these credits there is
no requisite increase in investment and
production in the economy of the coun-
try. In 1970-71, savings out of profits for
investment was 29,9 per cent. Tt has de-
creased in 1971-72 to 25 per cent. In-
vestment go down to 25 psr cent. But
the profit goes up and that profit is distri-
buted and is not invested. Where does it
go? What happens to those profits that
go up? The Reserve Bank Governor him-
self has said:
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“The commercial banks advance
credit which was used for purposes not
desirable for the society.”

This is the statement oft the Governor of
the Reserve Bank, that they advance
monies for such purposes which are not
specially desirable. Who is responsible
for this kind of investment in the coun-
try? Is it the entire economic policy of
the country? The question is that we
have to find out the ways.

There are two kinds of inflation in this
country; one, inflation of money and the
other, inflation of inefficiency which has
come in the way of our plans to be fully
implemented.

With regard to the credit policy, banks
have been nationalised. We all wanted
it. We were fighting for it for years

and years, some of us on this side. In the
Jaipur Congress as long as two decades
ago, I moved an amendment. But I got
only five votes in the AICC. But, now,
the banks have been nationalised. A good
step, a very good step. I want to ask
the question. What is the frame-work of
the credit policy of these nationalised
banks to-day? Mr. Dhar himselt said
that “credit is available on a bighly selec-
tive and highly restrictive basis.”” This
is the statement of the Planning Minister.
T want to know as to who js responsible
for this credit policy. It is a brilliant
statement, a good statement, a statement
of facts. Then, why after the nationalisa-
tion of banks, we could not have a real
credit policy in this country? For this
who is responsible? To-day, the credit
that is  available is not invested for
modernising the production. The private
sector does not care for it. Why? It is
because Mr. Dhar is Planmng Minister
only for the public sector. He is not the
Planning Minister for the private sector.
I want to ask the Minister, Mr. Dhar
when we talk of mixed economy, is it
that the Government should plan only
for the public sector and not for the
vrivate sector? It should be an integrated
whole plan. To-day you are not planning
for the whole economy. You ars planning
only for the public sector. Why do you
allow the private sector to invest their
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in non-priority lines? Why do

earned are
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resources
you not see that the profits
invested - again?

To-day, we find that the mixed economy
does not carry us any far. This mixed
cconomy must be substituted by—if you
fear the word ‘totalitarian’, I will say—
an economy where the whole plan should
be a plan for both public and private
sectors and their adherence to the social
priorities must be taken note of and pro-
perly kept. We find that to-day, as you
said, we are trying to emphasize the
core sector. The important point made
in this Plan Approach Document is that
Mr. Dhar said that we shall emphasize the
core sector. I wholly support bim. But
he himself said in Gandhinagar:

“A crime was committed that in
1965, 1966 and 1967 the core sector
of the economy was ignored.”

I ask the question here. You have made
a statement. So, [ ask the question: who
is responsible for this?

SOME HON. MEMBERS: The Cong-
ress.

SHRI BHAGWAT JHA AZAD: The
core sector, you are emphasizing rightly.
I support you. We shall go with you.
You have yourself made a stitement. T
want to know, Mr. Dhar, Mr. Minister,
how this core sector can be strengihened
now which could not be done in the past
in spite of our strong adherence to it?
Therefore, I thought it is necessary that
we should see that the core sector is
implemented.

I want to know what you mean by core

scctor. I suppose you have put steel,
fertiliser, oil, coal, power, non ferrous
metals, etc. I want to know whether

education comes in this or not?....

SHRI S. A. SHAMIM (Srinagar): That
iz the hard core.

SHRI BHAGWAT JHA AZAD. What
about our social objectives? What about
our promises that education of all children
between the ‘ages of 6 and 11 will be
all-through free in the Fifth Plan and 75
per cent of the boys betwzea the ages of
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11 and 14 will be given free cducation?
Will you be able to achieve this or not?

Then I come to the next point—our
employment policy Mr. Mabalonobis
said that the strategy of the Second Five-
yvear Plan was to achieve full empleyment
during the course of ten years. But what
happened? You may calculate how many
years have passed. In 1961, in the public
sector, 70.50 lakhs were cmployed and
in 1966, 93.78 lakhs were eniployed, and
in 1972, it was 111.89 lakhs. Of course,
employment in public sector increased,
not according to availability of hands
for jobs. But, let us see the private sec-
tor. In the private sector, the figure was
50.40 lakhs in 1961, 68 lakhs in 1966
and 57.5 lakhs in 1972. Profit grows;
dividend grows; distribution grows: but
employment is coming down in the great
private sector! This is a sector which is
being emphasised by my friends who
talk of plan holiday! Sir, whom does the
investment and credit and profit policy
of these people benefit? It is a handful
of people in this country who live in
affluence, who cannot be touched by the
law  whereas our hungry millions suffer.
I am not a supporter of palaces, neither
about their destruction nor about their
protection, but one thing must be uander-
stood that no more storeys should be
tuilt on these palaces till the crying huts
bv the side come up to them.

There have been distortions in the field
of foreign exchange as has rightly been
mentioned earlier. We export textiles for
Rs. 100 crores. But what do we import
for them? Rs. 113 crores of leng-siaple
yarn. We are importing collaboration
and dye and that is for Rs. 50 crores.
Why should this distortion be there in
foreign exchange? You have got collabo-
ration for bush-shirts, coilars, nackties,
cosmetics. jewellery, wood furniture, and
they specialise in collaboration of under-
garments of ladies and genilemen! Why
should this collaboration be there? This
is what we have to understand. I quote
Mr. Dhar himself who said:

“Imports were permitied for the
manufacture of goods which were meaat
for so few, and to that extent, our
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drawals on Foreign Exchange were not
judiciously made.”
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Who is responsible for this? I feel that
the direction of our economy is going the
other side than what we really want to
do.

Now, what about the industrial houses?
They have gone up from 75 to 93 with
Mafatlal leading with 283 per cent. 75
monopoly houses today control 53 per
cent of the assets of the non-bankiag
private corporate sector. Our preference
for giving licence to thz monopoly
houses continues. Large scale percen.wage
of LIC loan is given to privaie sector.

What about ditortions in the rural
sector? What about the rural land ced
ings? Who is responsible for distortiony
in land ceilings? Who is rasponsible fort
the unspeakable sufferings of the land-
less labourers and toiling small farmers,
who live in the rural parts of our coun-
try? We find that there are increasing dis-

parities and the monopoly is actually
growing. Many things have been said
about what is called black economy. I

would not call it a parallel economy
but a parallel administration, a parallel
polity. It must be done. I would like to
know why it is so?

q 3ITIATHI 1T T FY,
Tam fF mifwar #40 q,

TR TRIA AT @,
SeileeriEai:crr R

You will please tell us who arz the
robbers, who are the sharks, who twist
our arms? Therefore, let us say:

" Itz 9T 2 TR q,

g wHL FTAT,
q SRt o ST @ 8,
g ¥ giraa 7@ |
Let us come back from the monopoly
houses and go back to the farmers, who
are the pillars of the country. I ‘would

say that the parallel black money economy
must be stopped. Demonetise hundred
rupee notes as has been recommended by
the Wanchoo Commission. For whom
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are you keeping hundred rupee notes—
for the blackmarketeers? Let them be
demonetised. I would say that pruning
the twigs and plastering the gums won't
do. Let us have an operation extensio.
Let the credit for this go to you. You
‘must remember:

sfeay w1 Wt fafg Y freal

¥away ¥,
&9 fF g IX @@ aqET
ATEE @I |
Why don't you use the laws ke the
Industrial  Act, DR, MLSA, eic,

against the offenders? I would end by
saying that we must have a package deal
for a good import policy—a good rational
import  policy. We must hava the
minimum utility-oriented collaboraiion in
this country. We must see tnat the social
priority is being adhered to, We must
see: that full utilisation of idle capacity is
made. Stop repatriation of foreign capitas
and profits. Tell them that we shall not
be able to give them any more repatriation
of all foreign capital and prohis for the
present. In the end I am saying that it is
but necessary to implement all this. The
last and the most importiant point is aboul
the administration. Who will implement
this Plan? From the First Plan to
Second and from the Second to Third
Plans the emphusis was on integrity and
efficiency. But, in the Fourth Plaa I find
that the word ‘integrity’ ‘s missing as
also efficiency. It devotes its attention to
efficiency and economy in thz construc-
tior of projects like Kosi. fn Bihar a
few Officers in Gudda Samagrah Vikas
Samiti—Development Commissioncrs,
Deputy Commissioner of the Planning
Board and Chairman, Electricity Board
want to loot the whole moncy of our
country. What kind of officeis are they”
1 want Mr. Dhar that if you want to
implement the plam, you will huve to
overhaul the entire  bursaucracy. You
will say that this is a hangover of the
British period. Therefore, T say you pleasse
overhaul  the bureaucracy. You must
have Rs. 5,000 crores more in the agri-
cultural sector so that you may have
self-sufficiency in foodgrains. Tt will take
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a long time for you to do that. 1here-
fore, 1 would say that since your Plan—
Fifth Five Year Plan—is pased on a posi-
tive faith in the potentiality of the people
of India, the plan has got to succeed.
We cannot afford to lose. I would end
with this couple of warning:

a9 ;MY Q19 &1 Aoy § v,

St ¥z g O W,
Ty fdT 37w WY gvae |

SHRI K. HANUMANTHAIYA (Bao-
galore): Sir, on preuding the Plan Approach
document, I find it very well written—ir is
in simpie language and has an effective
approach. No other Draft that I have seca
has pleased me so much as this. On
page 5, para 8, begins that some two-
thirds of the population are engaged in
agriculture. They have described the im-
portunce of agriculture very effectively.
If two-thirds of the people are well em-
ployed and carn properly and live happi-
ly, the whole nation would have come up
in prosperity.

In the Plan allocation, the Fourth Plan
made a provision of 20.7 per cent of the
total outluy lor ugriculture. But in this
Plan, this has actually been reduced by
one per cent. The dexcription of the im-
portance of agriculture contained in the
Plan is not in harmony with the alloca-
tion made. My plea is that agriculture
must get higher ullocation. Even today,
the Plan document accepts apriculture as
the basc not merely for making a living
but for our industriul prosperity also. It
is a big mistake to under-rate the impor-
tance of agriculture in Plan allocations.
I would like that it should be raised to
at least about 30 per cent.

It does not matter even if we suffer a
little in other sectors. Unless we make
agriculture seif-sufficient 10 meet  the
needs of onr country, we shall not be
able to bring satisfaction to the people.
however much production we may. have
additionally in other sectors. Some of the
Aftican, Asian and South-Eastern Asiss
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countries are not industrially so progres-
sive as India. People more or less are
happy in these countries because they
have plenty of food to eat. That is the
case with Pakistan also.

In order to bring satisfaction to the
people, 1 would urge that agriculture must
still receive two-thirds importance which
it deserves. If, as my hon. friend Shri
Bhagwat Jha Azad has said, the national
output is greater in Pakistan, it is merely
agricultural output, and it is not indus-
trial output. From the point of view
of the people, if we provide them with
two items at cheap rates, clothing and
food, the rest of the items will take care
of themselves a little later. That is the
thing that we have to remember.

I would propose an out-of-the-way or
a revolutionary idea as one may call it,
namely that I want agriculture to be freed
frown all taxes and all inhibitions and con-
trols. The idea that some people are
growing more and they are getting rich
and, therefore, they have to be treated with
contempt should be given up. After all,
if you reason out, you will find that the
small farmer will not be able to sell in
the market much because he  himself
needs it. Tt is only the big landlord who
is able to grow more and supply the bulk
of it, to the people. It is not that T
encourage them but it is no use laughing
at them and then depriving the country
of the needed quantity of foodgrains. By
all means, tax them in some other man-
ner. I do not want any landlord to be-
come richer and richer. But we must give,
as we <ay in tariff policy. the most-favour-
ed-nation treatment. &Everybody under-
stands it. T want the most-favoured treat-
ment to be given to agriculture among all
the 19 items that have been included in
the Approach to Plan.

A few years ago, I had to quarrel with
the then Finance Minister because he had
imposzd some additional tax on diesel oil
and pumps and all that, thereby increas-
ing the production cost of agricultural
produce. How will you be able to make
things cheap for the meor unless- the pro-
duction costs are’ brought down? In one
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way, you increase the cost of production
while in another way, you want the pri-
ces to be brought down to manageable
proportions. I want a revolutionary ap-
proach to agriculture. Instead of giving
subsidy to the consumer, make the subsidy
available to the grower. Then this country
will have plenty of foodgrains to eat and
even to export. All agricultural produc-
tion should be treated in this most favour-
ed way and the plan allocation for it
must be raised from 19.7 to 30 per cent.

I will speak on one more item oauly.
It is impossible to deal with all the items
for want or time. The hon. Minister of
Planning was a long time in Moscow and
I am sure he has imbibed realistic 1deas
of implementation of plans and achieve
national progress. It was Lenin who said
that electricity is the basis of all their
progress. It not merely helps agriculture
and industry but various other sectors.
No doubt, in the plan allocation they have
raised it from 14.62 to 16. But that is
not enough. The requirement of the coun-
try is such that you have to make it at
least double in the Fifth Plan. Unless
you have electricity in sufficient quantity,
you will not be able to raise agricultural
and industrial production to the desired
level.

There is one sorrowful feature of ap-
proach. Government speaks of cutting
down expenditure by Rs. 400 crores. I
will give you an inside picture of the
way electricity undertakings operate in the
country. JIn the last 25 years, investments
mads in this industry were as projected,
even higher, but there has been a signifi-
cant chortfall in physical achievement
averaging about 35 per cent. High capital
expenditure on power projects and con-
tinning low standards of performance is
another curse of the electricity depart-
ments. I was in Parliament when the
Electricity Act was passed under which
Boards were brought into existence. By
experience, I see that no Board has been
able to work. satisfactorily and with effi-
ciency., Most of them have-not been able
to pay even the interest on. capital and
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[Shri K. Hanumanthayya] this purpose; more Commissions and more
most of them are running at a loss. Boards mean, that  we have found
Therefore, the pattern of autonomous DY experience—more delay and =
boards or whatever they are called, has ¢xpenditure. ~ When  the  Electricity
not, by result shown, donme better than Boards were brought into existence,
the departments of the old days. I was under the impression that the
staff in the Secretariats and the de-

The magnitude and trend of energy los-
ses in transmission and distribution are
even more disconcerting. The latest esti-
mate of losses is as high as 18 per cent
whereas in European countries it is only
about 5 per cent, sometimes with ineffi-
ciently managed units it may go upto
12 per cent. But here it is 18 per cent
loss in transmission. If you save one per
cent, it will amount to Rs. 5 crores. The
loss in transmission and shedding and
other inefficient methods is 18 per cent.
If you make it 5 per cent average as in
the western countries or a little higher,
we will be able to save Rs. 50—60 crores
annually. Nobody thinks of these things.
They merely talk of Ministers reducing
their travels and snacks being cut out
while serving tea. These- are the funny
and ludicrous ways of effecting economy
in administration,

SHRI B. V. NAIK (Kanara): They are
also symbolic.

SHRI K. HANUMANTHAIYA: We
have all the time been satisfied wiith sym-
bol and the symbolic approach.

SHRI PILOO MODY (Godhra): All
this is symbolic planning any way.

SHRI K. HANUMANTHAIYA: One
of the most serious weaknesses results
from inadequate training of directing and
operating staff. Most of them are not
properly trained, are not properly controll-
ed. Operational efficieney in India is so
bad that the result is this huge loss. If
this one item is rectified by th. Ministries
concerned, I am sure we will be able to
have Rs. 60—70 crores and it may be
made available for further progress in this
area.

The Electricity Boands in various States
have to be co-ordinated, have to be direc-
ted properly. I am sure there is a Cell
in the Planning Commission. I do not
want to suggest another Commission for

partments would be appropriately reduced.
But after 20 years and odd, all that staff
remains. Doubled staff has become the
pattern. This is the result of the examin-
ation that I made as Chairman of the
Administrative Reforms Commission. This
idea of Boards and Commissions is not a
solution in itself for our difficuties. There-
fore, the Planning Cell must be streng-
thened by appropriate personnel with
powers to see that ‘all the electricity-
producing and distributing agencies in
this country properly co-ordinated and dir-
ected.

Sir, one of the omissions in the Plan,
I notice, is a reference to environmental
pollution. I am sure the hon. Minister
knows its importance. Our Prime Minis-
ter who attended an international confer
ence lately has made significant contribu-
tion towards the solution of this problem.
As an ascent country in the matter of
industrialisation, we are in a happy posi-
tion to take appropriate steps at the very
beginning. Along with industrial progress,
preventive measures in respect of environ-
mental pollution should be adopted. i
hope that will be done. It is not merely
a quesion of what is called a fad. Take
Japan. If you read the international ma-
gazines, you will find that in
Japan—maybe they have gone sky-
high in the matter of national
output and per capita income—but
in fact their lives have become almost
miserable. Tt is a sad story to read how
they are suffering from want of sunshine,
from the pollution of water and pollution
of air. Therefore we have to take appro-
priate steps from the very beginning to see
that environmental pollution is effectively
prevented.

There i3 another omission; maybe it is
not a serious omission in the view of some
people. Efficiency has been emphasised
in the Plan document, but not honesty.
What is corroding our administration and
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our mational life is dishooesty and corrup-
tion. Maybe the Plan document takes it
for granted that people shoukd work with
honesty and integrity. But the fact is that
dishonesty and inefficiency are widespread.
They are really the two evils that are
impeding our national progress.

1 will give you one factual informa-
tion. I made far-rcaching recommenda-
tions through the Administrative Reforms
Commission, for the Secretariat to be re-
organised. The Government have also
accepted many of those recommendations,
Lately, 1 learn that in one of the Minist-
ries, the Section Superintendent or the De-
puty Secretary—maybe the Deputy Secrel-
ary—issued g direction redistributing the
work so as to make for better efficiency.

Nobody implemented it in that section.
Nor was the officer in a position to ask
why it was not implementcd, because in
Government service, in the Secretariat the
union activities have become so  great

that people ure afruid to supervise and
people uare being encouraged by  union
activities to do whatever they lhe. Tt s

not that T grugde remuncration to the em-
ployees. T wholcheartedly support meed
based minimum wage of Rs. 196 or even
Rs. 200; I shall vote for it, but I want
honesty and efficiency. 1 studied in the
Administiative Reforms Commission the
problem of overtime allowance It was re-
commended by the Second Pay Commission
report. In the beginning, 1t ymounted to
Rs 8 crores; progressively it went up to
Rs. 30 crores a year. I find that 90 per cent
of this iy bogus, Sometimes people do
domestic and personal service to their vari-
ous masters amd get it as a gift. If you
make overtime allowances atle.st to have a
ceiling, you will be uble to save 2tout
Re. 20 crores annually. I have described
in the Administrative Reforms Commis-
sion the various ways in which it has
beea abused. Nobody is able to take
courage in his hands to stop this mal-
pracice, When I did it in the Railways,
people began murmuring and some of
the unscrupulous monopoly newspupers be-
gan publishing information given by ag-
grieved or selfish employees. That is how
even the newspapers opposed the intro-
duction of efficiency and honesty under
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the mistaken impression that they are

helping the poor and downtrodden.

Administrative efficiency is one thiog
that is being talked of all the time by
every one of us. We have not been able
to implement it. Even the plan recogmiscs
the importance of Administrative Reform
and Rcorganmsation. But whether it will
scep into every level not onmly in letter
but in spirit is the real question.

1 propose only two ideas and if those
ideas are implemented you may be certain
that you will be able to make a success of
your plan. I recommended the introduc-
tion of performnce budget, so that people
may know not merely what the expendi-
ture 1s but what work has been done.
But even that performance budget has
been made a mockery. If you read the
performance budget write-up you will not
understand anything. Though they ac-
cepted the idea, it has neither been made
intelligible nor has it served the purpose
for which it was intended. In all the pub-
Iic umdertakings you must introduce the
idea of performance. Promotion and emo-
luments must be linked to performance
criteria. It may be that some of my frie-
nds will not be able to agree with me.
In public undertaking, there should be no
question of being paid as usual, the salary,
bonus. pension and all kinds of other bene-
fits, should bc made to depend on per-
formance. Every public undertaking must
be asked to adjust the salary and emolu-
ments strictly according to the income
earned. If this one principle is introduced
in all the public undertakings you will see
a marvellous improvement. Some people
called it o« miracle; the punctuality of
trains.

16.50 hrs.

[SHR1 SEZHIVAN in the Cheur]

The punciuality of tramns was not achi-
eved by any threat or inducement. I
merely linked every one concernced what-
ever the level, whatever the sector or
department to performance. Punctuality
was linked to performance and performance
was linked to promotion and prospects.
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[Shri K, Hanumanthaiya]
If in a particular zone, trains ran late, the
General Manager would suffer not only
the matter of promotion but also in that
of his very position becoming uncertain.

SHRI MADHURYYA HALDAR (Ma-
thurapur): What will happen to the
minister?

SHRI K. HANUMANTHAIYA: I will
tell you later. I am happy that the Plan-
ning Commission has accepted the idea of
the ARC that there must be assessment
For that, you have to have separate per-
sonnel to judge whether the performance
of a particular nunistry or unit or public
undertaking hes been commensurate enough
1o earn not only promotion but even the
current salary. I do mot know whether
any of us will have the courage to intio-
duce this principle of linking promotion and
prospects with performance. Today any
underiaking can incur any amount of loss
and still the personme]l will be able to
get as usual the salary and promotion.
This is one real lacuna in our administra-
tive structurc which needs looking into.

So far as munisters are concerned, |
will narrate not a story but what actually
happened. 1 came to Parliament again
m 1962. T was very particular that the
trains should run punctually At the
very first party mecting 1 told Shri Jawa-
harfal Nehru. “Under your leadership,
trains do not run punctually, It is a ref-
lection on your ability. He was very much
upset and called the Railway Minister—I do
not want to name him because it will take
away the worth of my arxum:nt—and an-
grily said, “You have to see that the
trains run on time” ‘Then fifteen days
passed, Therc was no improvement and
I took up the matter again in the party
meeting. Pandit Nehru got so wild that
be said in a huff. “If you are not able to
run the trains punctually according to the
present Time Table, if necessary, extend
the time and run the ‘rains punctually.”
The Railway Minister went to the Railway
Board and appropriately increased the
ime by half an hour 1o cne hour
every train. This &+ not a story;
on vmecord, I think I will write
it 1 in my biography. But

“5F
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still the trains did not run on time even
though the running time was extended. I
did not leave it at thal. At the next
meeting again after a month I raised it.
Pandit Nehru sadly said, “I asked him to
extend the time. Even then if he is not
able to run the trains punctually, what am
I to do?" Such kind of ministers last for
life. Just now one of my senior fneads
was telling me, “If you merely subscribe
your signature to the noles written by the
officers, you are safe for life. But if you
do something original and try to over-
rule the Secretaries, your period will be
cut short.”
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But I do not blame the Secretaries alone.
My experience as Chief Minister and as
Minister bere with your goodwill 18 that
I cannot blamc any Secretmy. It is
usual to blame the bureaucracy for
everything that goes wrong. I know that
if the Muuster is intelligent, honest and
efficient these people will do their work
with the utmost efficiency, [ had occasion
to differ with the Secrstaries many a
time. If you have the intellectual equip-
ment to write a betier note, the Secrctary
will accept it But if you merely tell
lum orally to do this or that without
being able to write a good note, he will
try to find many ways Lo 50 igainst vou

-
1 would emphasize that there should
be improvement of efficiency and honesty
m the admimistration at all levels. If the
Minster is honest and efficienr, he will be
able to bring to bear on the administra-
tion what is called response which the
people require and need.

SHRI S M. BANERIEE (Kanpur)
Car you tell us how many Ministers are
honest in the present lot?

SHRI K. HANUMANTHAIYA: I
could name them. But it will serve no
purpose because I am not the Prime
Minister to appoint or remove anybody.

SHRI PILOO MODY: Why can't you
become the Prime Minister?

SHRI K, HANUMANTHAIYA: 1 car
only say that with the support of Shri
Moldy I cannot  become the  Prime
Minister.
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Even as this document i3 written in
simple aad effective language, let the per-
formance be sincere and eilective. The
planners must summon the much needed
courage to link promotion and prospecis
with performance.

SHRI VIRENDRA AGARWAL
{(Moradabad): Sir, planning is considered
to be the most effective wmsuument for
ensuring ecanomic  prosperity, social
ttansformation and cultural change. But
it is unfortunate that Shri D. P. Dhar's’
planning has landed the :zountry, pasti-
cularly the poor, in a mess. It has re-
sulted in a near-paralysis of the povern-
mental machinery that is charged with
the responsibility of ensuring ecomomic
growth and social justice. It is really an
ungovernmental situation that is pre-
vailing in the country today, and the
common man is being suffocated in a
debris of shattered hopes and unfulfilled
promises. The faith in the capacity of
the Government to deliver the goods has
been shaken. Discontent has virtually
gone to the streets. The citizen of the
couniry wants to be treated as adult, whale
the Government is determinel to wueat
erer the parliamentarians as schoo! boys.
The Government should realise that
every unfulfilled promisc enlaiges the
credibility gap.

What has the Government done dunng
the last twenty-five years i what s the
result of planning? We hnw that the
prices bave pone up by 25 per cent mn
cne year while the joblessness is  gong
uj at the rate of 36 per 2ent  The rupee
value has eroded by more than 75  per
ccnt. even the Finance Minstes  has con-
ceded that the rupee value i, not more
than 35 paise,

17.00 brs.

We also know. Prof. Dandekar, a few
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Rs. 80. That means, the percenmtage of

people living below the poverty line will

exceed 70 per cent by the end of the

Fifth Plan.

The per capita consumption of all
essential commodities has gnuc down.

We talk so much about growth rate.
But it has already reached 2210 growth-
rate. The planners often consider it as a
temporary phenomena and they claim
that an era of plenty is around the
corner. I think, this sense of compla-
cency has misled the Government. It
clearly shows that the power has made
the rulers blind to the hard realines of
life. The planners should know that they
are doing nothing but planming a planned
chaos and disorder in the country.

Plapning is neither decentralised nor it
is at grass-roots. The Planning Minister
often talks so loudly about the participa-
tion of the people. But we know that
planning in this country means over-
politicalisation, over-burcaucratisution and
over-centralisation. These are the essential
virtues of Indian planning. Air trips to
thc Soviet Union constitut: the sheet
enchor of their even thinking We know
that even Russians do not approve of om
planning.

Planning has defeated practically all
the national  objectives becausc it  has
squandered our meagre resources on
current consumption and unproductive
expenditure. In no case, 1 can be des-
cribed &8s democratic planning. No
domocratic country can <all it a demo-
cratic planning. It is largely a totali-
tarian and regimented planung. It's
technique, concept and strategy oi which
the Planning Minister talks so loudly is
nothing but to perpetuate voverty It has
created economic imequalicy. II it is
aliowed to grow at such a rapid psce, 1
can assure the House that it will result in
nothing but to perpetuats paverty. It has
viokat revolution, I think, this planning
in responsible for all this. Let us be clear
about it.
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[Sbri Virendra Agarwal]
Thequuhhmalnkad: Who is

responaible

situation? Who is  respomsible for the
present economic situation? I know that
the moralists will define it as the crisis
of character; the poor will define it as the
crisis of leadership and the planners will
talk of the crisis of management. But it
is neither crisis of leadership nor the
crisie of character or mismanagement, It
is the crisis of planning. [t is the crisis
of programmes and policies. It is the
crisis of the Planning Commission.

1 have had a trcmendous respect and
admiration for Mr. Dhar when he
assumed the office of the Planning
Minister. But I feel now that he has
proved to be a flop. 1 thmk, today, he
has done a great harm to the Indian
economy; he  has ues'royed Indian
economy. He is one man who is responsi-
bie for the entge. ecomomic destruction.
We must point a finger at him. He is
responsihle for the present chios and he
must get out of office if he is sincere to
himself. I feel, Mr. Dhar's place hes
either in Moscow or in Peking as  our
Ambassdor, rather than mn  Yojna
Bhavan.

The crucial question whicn 15 being
asked today is' Do we want 4an economy
of plenty or we want to create further
scarcities? 1Is our planning meanmt to
eredicate poverty or is it actually directed
against the poor? Has our planning re-
sulted in poverty or in prosperity? For
the lust 23 years, we are talking of self-
generating economy. We have not yet
crossed the stage of tuke-off. What s
this? This means that we really do not
understand exactly what we mean by
planning. The Planning Minister wnd the
Plamning Commission are busy formulai-
ing the Fifth Plan with aa ootlay of
Re. 51,000 crores. But, -we know, the

uatiomal, But I know, the Panning
Minister is dettrmiied %o imposs & Plan
holidsy on this country. I koow, the
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Planning Minister has got proficioncy in
employing phraseclogy to hoodwink the
whole nation and to mislead thy House.
He bas recently stated that the Fifth
Plan will be given a new dimenmon in
quantitative as well as finumcial terms in
view of the steep rise in prices. Such
pompous declarations are neither en-
lightening nor do they carry much con-
viction. If planning is to be frurtful, there
must be some close relationship between
the premises and assomptions of planning
and the acturl economic realities. There
»n no evidence that the operational poli-
cicr of the Government and the activitics
of its executive agencies are at all govein-
ed by the obligations and disciptioe of the
planning process. This state of affairs
i8 precisely what amounts to a Plan holi-
day. Whether you admit it or not, T say,
the Plan  holiday is already on
What happened 1 19667 Why the
Government took two years to declare the
Plan in 19687 Tt is a very simple ques-
tion. We know that Mr, Dhar has already
started throwing hints to the Press that
the crucial sector of the Plan would
suffer because of financial difficulties He
has made six statements which should con.
vince the whole country and partiwcularly
the poor that the Planning Mumnister is
determined to declare a Plan holiday at 2
little later stave: (1) The Power target has
been lowerced: (2) as against 12 new fer-
tiliser plants proposed to be started during
the Fifth Plan, the revised larget s being
put at no more than five fertiliser plants;
{3) the proposal for a new heavy machire
building plant has been reje.ted, (4) the
proposal for a new refinery at Gou Ly
been dropped; (5) in respect of cement,
pew capacity is created only 1n the private
sector— the public sector is fGnished; and
() in respect of foodgrains, durmg the
Fourth Plan the onginal target was 128

1973-74 has been further jowercd 1o 115
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Resources are raised in the name of
development but are being wasted on un-
productive and non-Plan ‘tems. We
know, in the Union Budget, they talked
of a deficit financing of Rs. 75 croies,
but we know that the deficit finan-
cing has crossed the limit of Rs. 380
crores in the first three months of the
current fiscal year. ‘That is a clear
indication where the country is moving.
Inflation is the biggest enemy of planned
development. There can be no develop-
ment so long as prices are allowed to
gallop at 25 per cent a year. What do
we need today? We need a plan for
price stability. That is the need of the
hour. All efforts of the Government need
to be concentrated entirely on holding the
price line. Let us be very sincere about
it. The question is how to contain the
infiation. That should constitute the shect-
anchor of the Annual Plan for 1974-75.
Development will have little meaning if
prices continue to rise like this. The
economic crisis which we are seeing today
is nothing but an accentuation of man-
made inflationary pressures which have
been building up in the country for the
last 15 years.

Mismanagement of economy as symbo-
lised by the fiscal indiscipline and anti-
production controls are the real causes of
our economist stagnation.

I would like to place before you four
or five points which should be the guide-
lines as a blue-print to revive the econo-
my:

(1) The Government should not try to
invest what it does not really save. What
is not mobilised through taxation, sur-
pluses of public sector and loans subscrib-
ed by the non-banking sector are not real
resources and should be clearly recog-
nized as such by the Government leaders.
A resort to deficit financing to step up

the rate of investment is the main cause
for disruptive inflationary situation pre-
vailing in the country to-day.

(2) Contrbls as operating in India

to-day cannot lead to socialism. They
help only the rich and the present scar-
cities have produced the highest divi-
dends to the rich. Controls give more to
those who already have more.

1823 L.S.—5
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(3) Production is ths key to economic
prosperity and if we are really keen about
economic revival, then all anti-production
laws must go. Incentives are  co-
terminous to production and here I would
say that the Plan priorities need be so
re-arranged that priority is given to 1rri-
gation and power and consumer goods
industries. They can go a long way in
checking the inflation.

(4) Fourth is the fuller utilisation of the
all unutilised capacity whether it i in the
case of industry or agriculture, I know
in the case of public sector units alone,
we are able to utilise only 30 per cent of
the installed capacity which has proved
tc be a great drain on our national econo-
my. In agriculture, at present 40 per
cent of our resources are being utilised.
We know. That is why I say that while
the Government is talking so much of an
economy of Rs. 400 crores by having a
cut of 10 per cent on all unproductive
expenditure, I feel that whatever little—I
know of the Government’s functioning—
this will never be Rs. 400 crores. We
also heard Mr. T. T. Krishnamachari in
this House claiming that he would intro-
duce an ecnomy of Rs. 100 crores. I can
ket with this Government that they can-
rnot even produce an economy of Rs. 20
crores. What to talk of 400 crores of
rupees economy? This is a loose talk,
it is an irresponsible talk which is being
made by the Government leaders. It is
just impossible. It is just a show. it is just
a stunt, a political stunt which is being
displayed to the country.

To-day, what we need 1is the enforce-
ment of the Essential Commodities Act
which is a must and I feel that those who
are known as hoarders and black-market-
eers and saboteurs should be dealt with
rather severely. Exemplary punishments
need to be awarded to all those anti-
social elements which are largely respon-
sible for hoarding and black-marketing.

I would also suggest a multi-pronged
plan which needs to be enforced if we are
really keen that our economy should be
revived.

Lastly, T will say that the Government
should immediately formulate and evolve
a wage-income-price policy which, I feel,
is very necessary for checking the growing
inequalities in the country.
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[Shri Vircnder Agarwal]

Finally, I will say that the decisive
battle of the Indian economy is the
battle against inflation.  Whether it is
social justice, whether it is increase in
investment, whether it is the problem of
allocation of resources or whether it is
inflation, unless prices are stabilised, our
efforts in everyone of these directions are
sure to be frustrated.. It is not a forecast. It
is a lesson from our past expericnce.

The economic crisis, the Government
leaders claim, is the result of the Indo-
Pak confrontation, the influx of refugees
from Bangla Desh and drought. But I
would dilfer with the Government, Sir. It
is not because of Indo-Pak confrontation
or influx of refugees or it is not because
of the drought. It is a crisis of faulty
planning, wrong strategy and poor exe-
cution.

My function and my purpose to-day is
to help you to revive the economy. But,
if you are determined to move towards
your funeral, what tan I do? AIlI can do
is to join the condolence meeting.

I can assure you, Sir, that the future of
our motherland is bright. No one of you
can destroy or mar the future of the
motherland.  This is only a temporary
phase and the dark clouds spread by you
are sure to be blown over and the coun-
try will produce a new leadership, a
dynamic leadership, to build a new India.

Ito wanra (FFag afew) ;-
qfq oY, W Qi g=adta Jror EY
wqv@r 9% #A99 fga @A F faw
@er gAT § | # ST FTarg fa
off o wEaT@igT @ Fea 9 A
@1 g a1 ag catftan fafaee @ ad «
FX | F a8 wAar § fF Am w5
YT qIET a8 IgX eafaq &, a8 FH §,
o SN TFL gMT TST wAr FE
anagfes € =g &, Faa g, afea
et @ & AT F% & fFr gy
T FTFAT FT Rigd T aFaNig
Aol FE @ W 2 | T 3@ @
g TgA WeS 93 WO A=o WA
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1T 0 | O FrET TRT FY F A
AT AT F mAz A IH A UT A
o0 A | wfFT AFA 38 § F1 wEA
A9 & WE, WA ITH TG WA
7@l A9 WE | WER 99 qIT AN
ferad & sigh grateatiz RIT SFA H I
FT AT FQ -4 IZT FT W § |

“There is need for active involve-
ment of people in the formulation and
implementation of the Plan.”

# QT w1gdl § a1 Wgd ¥ oY
arfar mga & f wread § qod
SA@arer & & @A fan g ? fEA
afFqal 4t §3ar A1 WOd SEH @
faor 87 R ®AFTA T 3T A
M 7L faar & 9y aa ¥ o i g
f gradZ oe & SRaTaTR F1 Q14
faar sigm 1 fw gz qgdT 99-
Fifa A\ e gs, gad R ar g,
dadt ®F g A, A A F W
A a1 & I F4ifFE maT Jaa B
iy 7Y fear,  F2x SR & | W
FIT07, AT FAT § AT QAT SF AG
¢ f@ A& 3@ m mr, @er o
T, A W g, qrfFEET w1 4%
oT AT, afe g ady & oA
eartfex fedzaigswa &1 awIL
fer | e miad ferar afs &t
fex & sen oadi femr, g=mE
afafmi 1 fee & o7 7&f faa,
HIGT AW GATQT AT qTF Agr foar,
at 4 amar g fF foaeer a@ wed
farey 8 ag @y ma & g 7gi &0 o
THT ifs gy droew AT @
grar |

q UF IGO0 FEI IAT ARATE |
Atga arfar @iga a7 4 aga faal &
WAqr g wieTH §F 9FHIA a1
foraeY &SiT & Targr sitg SaqT & d
¥ ag AT Awar g 1 g gFK
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e wfar ew@ ®ywrl  faor
oA, TR ANFIad W
U et @ Nfiw + 7 ) O
wm # wl war fr ey o
 deemet # st s dddr 9
s for wowed o fawnw
foqr, mdrendor freng frar
ot wdeee ot o agdtene,
TR wAr e v oy 3 g § et
¥, off ¥arg oo & amr
& wefy ) Femraig fe
og g0 W @ s |

# W T T e g
nx M A FE M RE
wgt 280 $UF ¥GT AHAT ¥ AT
mfea) & fad @ 23T ¥ feg wal <ar
E? ag eyt M Ao § 7 wwe
% Wedr, fedy PRz 8, vz W2
ﬁd’rﬁtﬁi‘-’mmw Lo
Gegr dF AL, gt ¥ ¥ wwA Y
F oy Arex T A dzA ¥ fagiw F
of AT § aY 280 KAT AEWA &
farvai<ar ? &g ¥ war? WiW
AT H I A & fag
75 gt &qur sfa sfem o &
*faqg @ § 1 dgwo wrie
dre ¥ WY T o ey ?

1 T F@ § Qfefew W
W), ¥ YAGIHT WY HTC JA WY
i ¥@ & AT ww W@ wW

Ry &7 fodk s TaT o § o
Sy vt § dwmdrger &0
ag i &

X wre ¥ grd wa g o Tad
wrgert % Wyt s g e we g
L gy v ¥ ¥ gw T fewe
v & 8® | o wd aw femme o
¢ feag ecwmor wwe R §, Tgow
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o aE Afevod Tfh @ g
fomer  qonfifes sw gy §
ww o)< o quar gt o afew
T g e YW Awd Ford
g dE ¥ & oww ot
i g fenr & swacaw
s At foar s o ww fog ow
M P FTH AN N F & ety
am @ f ST s W oAt wly
Lal

o ¥ §eq ww ¥ fed, el
Wi wE Y, over T W g
aq AT g40FATTIATTAT § WY
TN BT 2.7 TRE &
aER AR X A A s E
gl & W A arew dany Ahp §,
afer widt A A ogw ot &
A OF AuAE €T geq o ok
o, 3w 9 wui gf, Afrre g,
afr v agt Y A wry aw
@ ¢ U wE § e ay
w1 1t femmy 916, sreTdTcvH
& i stvar =, a9, 99 & frsasr
Y TEY W Wy A qur wrEe
& quar § g el & wiiafgat ¥
A T § WU wewwt R W
agi Stor ard 1 o & ar ww
& oy v s , a0 a% wTY i qref
% fou wr g TR, W™
f ard W ag Wit qar At dfeww
wifeaer o sfvear ¥ T W Sl
@ ¥ Al W O g W
s TR —afkwviag
@ g s et aar far ) Awew
# & ofo WoNowao Wi TR THREY
formr oy ar AT AR AT WA W
doreg wEt @ AR 3w
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T shall not take more than two ntinwtes.
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SHRI MURASOLI MARAN (Madras
South): The hon, Plamning Minister,
while commending his motion, had made
it clear that the draft Plan was almost
ready in Yojna Bhavan. It is an iromy
that while the Draft Plan is about to be
ready, this House is discussing about
the approach to the Drafi Plan, I think
that this is a serious matter. 1 consider
that it is an insult to the House and to
jts Members. I do not blame the hon.
Minister for this, because in this country
the entire planning has been going on at
the executive level without any legislative
backing, in an informal way. The Plao-
ning Commission came into being by a
resolution of this House. Now, the
Planning Commission has grown into a
monster, and this monster has even
pushed Parliament and the Finance Com-
mission to the backstage. While bypass-
ing the Constitution, the Planning Cem-
mission does well, but regarding other
functions, [ am sorry to say that the
performance of the commission 18 really

|

Mr. Lester Pearson, who headed fthe
Bank Commission on Inter-
national Development once said:
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[Shri Murasoli Maran]

best of his efforts end intentions, only the
coro of the Plan could be saved.

SHRI G. VISWANATHAN (Wandi-
wash): What happens {o the rest?

SHRI D. P. DHAR: The rest is in his
lap.

SHRI MURASOLI MARAN: Like
the common man, the Government also
seem to be shocked at the deepening
economic crisis, perhaps unparalleled ia
our recent history. But the hon. Minister
secems to be not sure of himself. I under-
stand that the hon. Minister is an in-
corrigible optimist. That is why we at-
tribute more meanings to his fore-bodings.
Just now, Mr. Agarwal had said that it
looked as if therc was a plan holiday
around the corner We are not suicidal
maniacs to wish for a plan holiday. But
what is the posifion? All the assumptions
on which he has based his approach
document have been knocked out. How
is he going fo save the situation?

Take, for example, the question of
prices. The hon. Minister said the other
day that ‘invasion of high prices from
abroad had taken place on our domestic
economy.’ Advocates like Dr. Kailas say
that the price-rise was due to the Indo-
Pakistan war. It is not true. As Mr.
Azad has said, the growth rate is higher
in Pakistan than in India. Then, take
the case of price rise also in Pakistan as
compared to that in India.

Between 1963 and March 1972, the
price rise in Pakistan was only 45 per
cent whereas in India it was 95 per cent.
T am told that people in Pakistan are eco-
nomically more prosperous than we In

SHRI D. P. DHAR: They say other-
wise.

SHRI MURASOLI MARAN: You have
better knowledge about that.  Anyhow,
prices are high here and the growth rate
is lower bhere.

SHRI PILOO MODY: fought
mm.wemmmm
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per ceat, Canada 33 per cent, the USA
35 per cent, Australia 37 per cent,
France 43 per cent, Japan 55 per cent
and UK 56 per cent. These are tho latest

Mr. Agarwal said that another devalu-
ation is round the cormer. I do not
think it is the opinion of the Jan Sangh
glone. There are certain genuine fears.
Ju fact, I got thix idea that another
devaluation of the rupec is round the
corner from a journal Round Table
edited by our friend, Mr. Dinesh Smgh,
Therefore, you should not accuse us alone
of entertaining this genuine fear, 1 think
it is the duty of the bon, Minister to
dispel this fear., The rabi muracle did
not happen with the result that we are
going to import foodgrains of the wvalue
of Rs. 500 crores foreign exchange.
How arc you going to correct the silu-
ation? Are you having any mysterious
source of foreign exchange?

Very often, foreign ocountries have
correct stalistical data about Indian out-
put and needs. How is it that even six
months ago the World Bank sources could
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style of inflation, food and other short-
ages bave avertaken us?

You say that high lquidity has taken
place. Like Mr. Azad, I would ask who
s responsible. I want to give only one
example. Additional bank credit for non-
productive expenditure of the Central
Government has increased m 1971-72
alone to the extent of Rs. 1025 crores.
During the First Plan, the amount was
crores; during the Second Plan
Rs. 277 crores; during the Third
Plan it was Rs. 264 crores and now in
one additional bank credit

ol 3
g2

Rs. 1025 crores. Does this not need &
parliamentary probe?

We cannot get these details in the
budget papers. 1 would say this 15 deficit
financing by the back door. I say this is
the greatest fraud perpetrated on the
Constitution. Without parliamentary
sanction you are getting a liquidity for
non-productive expenditure to the extent
of Rs. 1025 crores and that tuo in only
one year. What did the Planning Com-
mission do? Why werc they closing
their eyes to it? Now the Planning Com-
mission has attained a statug along with
the Planning Minister. It is the Econo-
mic Cabinet of the nation. I want to
fix the guilt on the doors of the TManning
Commission also.

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA)- How is it that the
Planning Commission 15 gulty?

SHRI MURASOLI MARAN: Suates
do not have the sccurity press. Actually
then nationalised banks arc at your bach
and call. They never oblige the State
nor the municipalities.

That is why we have

|

(Interruptions).
doubts,

SHRI C M. STEPHEN (Muvattu

The Plaoning Commis-

]
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sion is turning its Nelson's cye fo all
these problems and that is why the people
ask the question and say that the nams
of Yojna Bhavan should be changed inio
Sojana Bhavan, that s, sleeping bhavan.

The very basis on which the Plan
Approach document hag been wrilten is
unreal. For example, at page 13, it says,
“Now that self-sufficiency has been
achieved 1n foodgrans
taken it for granted that there s sclf-
sufficiency in foodgrains. But that =
not so. We are importing food, Second-
Iy, there is also a yawmng gap between
the physical terms and the financial out-
lays. This document is not a realistic
document. To the common man who is
already dsillusioned with slogans, (his
approach document gives a Iaise m-
pression. The previous document, when
Mr. Subramanmam was here as the
Planmung Minuster—the document calied
“Towards am Approach of the fifth
Plan—proudly proclmmed that the
total outlay would be twice the size of
the Fourth Plan. A Himalayan amount

aliotted for the next Plan. It 18 twice =
big as the fourth Plan but it is not s0 in
real terms, In real terms, the proposed
investment oulay wn the fifth five
Plan cannot be much more than
50 per cent over the fourth Plan
Dr. K. N. Raj says it will be even
So, you have noi given the real picture
to the public because all the figures, all
the statistics, are based on T2
prices and we are far away from the
price level. Whilc the latest price level
is available, why should the Government

trol the prices by your wishes.

There are ways to overcome this diffi-
culty. I am told that one way is (o
sume & certain annual rate of price
and calculste the Plan projects on
basis. I am also %9¢ ‘hat a country
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tion of huxuries and semi-luxuries it will
be very casy for you o do that. It can
be dome very easily. But if it includes the

?;.
1
g
E
g
§
3

The upper 30 per cent of the rich will
be having increments m their income. As
the Plan document says, even though this
is not your motto, you allow them to
You increase their income
uce their consummption. What
upper 30 per cent of the people

AN HON. MEMBER: Taxation.

SHR MURASOL!I MARAN: Tuaxation
s only one of the weapons in their hands

or in cars. ‘This is the tendency.
they productive asssts? I do not think
w0 The Minister will also accept it
am afraid, because of this exercise, India
iy going to be a smugglets' paradme dur
ing the next five years. This ;s my another
doubt on which 1 want a clartfication from
him.

-

How are you going to effcot the savings
measure? You want them to save Un-
less they save their money mcrement, it
will not be useful to you As Mr Mala-
viya pointed out taxation 18 one measure.
But they envisage not only taxation but
incentive for saving and other measures
also. What are other measures? Are you
going to give the workers less wages and
more pension? Are you going to give
the middle-class people their increase in
salary in savings certificates® | want a
clarification ahout thig alvo.

Then, I want to refer the productive
pattern also. You are going to control
in-essential but expensive articles of com-
sumption. Money will be there. Those
expensive articles will not he available.

But the demand will be there. So, if
yon impose physical controls, 1 think,
there will be black murket. If what 1

visualise happens, in the next five years,
India will be a hunting ground for black
marketeers, There is a proverb in Tamil
Even if one wants to tell a lie one should
lie congistently. ...

AN HON. MEMBER: How much time
is he going to take? (Imierruptions)

SHRI D. P. DHAR: I think, it s o
very illuminating speech. I will be grate-
ful if he is permitted to go OR.
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MR. CHAIRMAN: He is within his
party’s time.

Now, 1 want 10 know the sense of the
House. There are as many ag 62 names
from the Congress side anl about [0
names from the other side. As per the
agenda today, we should close vur sitring
at 6 O' Clock. Do you want the time
of the sittmg to be extendud today, say,
upto 6-30 p.m. or 7 Q" Clock’

SOME HON. MEMBERS: Mu, no.

SHRI D. P. DHAR: After he finishes
his speech, we may adjourn.

THE MINISTER OF PAPRLIAMENTA.
RY AFFAIRS (SHRI K. RAGHU RA-
MAIAH): You may just call » Congres
Member and then adjourn the House.

SHRI MURASOLI MARAN: Therc is
a proverb in my mother-tongue Wwhich
says that even If you want to tell a he,
you should do it conmsistently. Otheiwise,
nobody will belicve it.

We hnow that all the Plans are visions
and Jdreams. Even in your dreams, there
is no consistenvy. On the one hand, you
want to curb consumption of th. upper
3 per cent of the people, on the other
hand, youn say, by 1975, the small curs
will be produced to the extent of 50,000
per year at a price of Rs, 12,000 each.
How docs it go? Where is the consisten-
cy? How ae jyou going to contiol the
consumption of the upper 30 pe: cent?
On the one hand you say so, and on the
other you ure allowing 'hem to praduce
50,000 cars at a price of Ri 12000,

18.00 hs.

The secund operation in their progrem-
me of re-distibutive justice is levelhng up
of the consumption of the lower 30 per
cent of the population. After this /m-
portunt observation in this Plan document
-—increasing the consumption ot the lower
30 per ceat of the population--you say
that the monthly consumption of those
people would arise from Rs. 20.90 lo
Rs, 3664 for the rural area and from
Rs. 25.17 to Rs. 35.60 for the urban a.ea.
That means, after the Fifth Plan is over,
fe, ia 1979, all the people in India will
be getting consumption worth about Ra.

BHADRA 13, 1805 (SAKA) Approach to the 150

Fifth Plan
40 per month. This is 8 very good
move. If it happens, we will be very

glad. But how are you going to achieve
this? Never in this document have you
spelt out the way I think, even your
own people do not believe in this posio-
lation. If you believe that, by 1979,
every body in India will bc assured of
about Rs. 40 per month, why do you
not say so? What is your All India Radio
doing? If you have belief in it, Mr. Gu-
jral will not be Leeping guite; he will be
hammering out with slogans morning,
evening and in between, That is why, 1
sdy. you are in ‘a sclf-doubting moed.

What is the real content of social
justice? It is nothing but food, clothing
and shelter. How are you poing lo give
to 30 per cent of the population enough
foud, cnough clothing and enough shel-
te:? Not by charity, not as doles. You
have to throw out jobs. 1 would say
that social justice means =mployment,
nothing but employment. Unfortunate-
ly, a polivy of full employment has never
been the zim of our Plans. And we
have been evading the issuc of the basic
ingredient of growth and social justice.
The total uncmployment in India at
present seems to be around 19 million.
It means that the total unemployed ip
India is equal to the population of
Australia, it is more than the popula-
tion of Canada, more than the popula-
tion of West Germany. According to
Mr. B. K. Nehru, the number of um-
employed goes up by 6,000 cvery day.
6,000 people are denied employment
every day. Every fifth educated Indian
is uncmployed. How are you going to
provide employment? How are you
going to provide consumption facilities
lo these lower 30 per cent of the popu-
lation7 You canmot provide jobs for all
the 30 per cent of the population in
agriculture alone. So, Sir, what T would
say is that you have not clearly stated
your employment plan, how you are
going to provide employment, how you
are going to assure coasumption faci-
lities for the lower 30 per cent of the
population.

There is a special chaptar dsvoted 1o
‘National Programmye for Minimum



Siates question the very basis of the
“Natigpal Programme for Minimum
Needs”. A long time ago we had ful-
fillod in our State the Consutuuonal
directive that children upto the age of
14 should be given free and compulsory
education. In my State, educabon 13
free vpto the Pre-Umversity class.
Similar 5 the position in Kerala They
are in the advanced state of education
Because Tamil Nadu and Kerala have
provided this minimum nced of educa-

reason for the rapid economic develop-

ment of a natom Let us compare
India and China. 45 per cent of Chins's
rapid expansion 1 due to greater invest-
ment  Then 55 per cent is due to gicater
efficiency with which they apply invest
ment Then SS per cent is due to greater
totalitarian country dod cun impose any
ment. We may say that Chma is a
the only reason Even though it has a
unitary comstitution, they have found out
that they cannol develop a country of a
giant mze by remote contrel planning.

tion to the poorer sections, are you So, they have decentralised planning
going to penalse Tamil Nadu and Kerala Here, we aim at seiferelianca of the
for this by not giving even a wngld entre country In China, they aim at
paisa out of a provision of Rs 3300 seif-sufficiency for the commune, for the
crores? 1 would say the needs of the  districts and for the provinces  Unlike
States are cifferent. On the other hand, in Indw, in Chma targets come from
the sational programme of munimum the Provinces to the Government. But,
needs will be changed 1o a spccal needs  here, we are doing remote control plunn-
programme of the States because every ing I would say it 1s a Durbar type of
State has its own For West plauing, sitting m Delhi and pruning
Bengal Calcuta is the problem, We have the State plans wt is why I would
clectricity demand. We have various say that you should decenirslise the
other problems. We have bousing prob-  planning
lems, Yhat is why I would ask the M- I would conclude by saying that
ister to change ® to the minmMUM  though this document envisages growth
necessitics for the States. and social justice, it will not ger either

Sir, la spite of four Plans and twenty MR. CHA : ] i
yoars, vur rank in the row of countries  Nabats, SEMAN = A
s Ghe oI Ao ot . A 1 SR AMRIT NAHATA  (Barmer)

s of Under-developed Coun- . rmen, Sr L.,

tries’, Jn per capifa income we mrv oocu- MR. CHATRMAN: You csn coutinuc
pying the Bdth place of all the countries Your speech tomorrow.
in the world... .. 1808 hrs.

SHRI PHLOO MODY: Now we are

SHRI MURASOLI MARAN' Up and Eleven of dhe Clack on  Wodnesdoy,
above India come all the undesdoveloped September S, 1973/Bhadra 14, 1895
African coustrles. . .... (Saka).
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